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against the Maniti Group o f firms, the 
Reddi Commission of Inquiry to en­
quire into the Nagarwala case and 
another Conur.ission of Inquiry under 
Justice Reddi to go into allegations 
against Shri Bans! Lai. Some CBI 
inquiries have also been instituted, 
but it will not be in the public interest 
to disclose the details at this stage.

(d) Government has no information 
about papers regarding Maruti Firm 
missing as alleged in newspapers.

(c) Does not arise.

(d) and (e) The State Govern­
ments, Union Territories, Administra­
tions and Union Ministries/Depart­
ments have been requested to ensure 
safe custody of all relevant papers, 
files and documents.

Shortage of Power in Karnataka

1472. SHRI D. B. CHANDRE GOW­
DA: Will the Minister of ENERGY
be pleased to state:

(a) whether there is an acute shor­
tage o f power in Karnataka;

(b) whetiier Government of Kar­
nataka have approached Union Gov­
ernment to seek help in this regard 
and to get four gas turbines which a 
West German firm has ;igreed to sup­
ply as a relief measure; and

(c) if so. the reaction of Central 
Government in this regard?

THE MINISTER OF ENERGY 
(SHRI P RAMACHANDRAN): (a) 
There is shortage of power in Kar­
nataka at present.

(b) and (c). The Government of 
Karnntak had sent a feasibility report 
for a gas-cum-steam plant comprising 
o f four unit? of 25 MW gas turbine 
sets and two units of 20 MW steam 
tiu-bine sets utilising waste heat from 
the gas turbine. The Government of 
Karnataka had indicated that a West 
German firm had olTered to supply 
these untts.

The feasibility report of the Kar­
nataka Government has been techno- 
economically appraised by the Central

Electricity Authority and an Adhoc 
Technical Committee hat been set up 
to examine the most suitable sources 
from which such turbine^ can be pro­
cured keeping in view the most eco­
nomical unit size and commercially 
attractive and competitive prices. The 
Committee will also keep in view 
the aspect of transfer o f technology 
to Bhcirat Heavy Electricals Ltd., in 
order to enable future indigenous ma- 
nufacure of such equipment.

The Committee is yet to submit its 
report.

Scheme f o r  Training Maintenance- 
Staff by R.E.C.

1473. S H R I D . B. C H A N D R E  G O W ­
D A : W ill th e  M in iste r  o f  E N E R G Y  b e  
p le a se d  to  sta te :

(a )  w h e th e r  a sch e m e  fo r  tra in in g  
m a in te n a n ce  sta ff has b een  in c lu d e d  
in th e  n e w  ru ra l e le c tr ifica t io n  p r o -  
je c ty  a p p ro v e d  b y  thg R u ra l E le c t r i­
fica tion  C o rp o ra tio n ;

( b )  i f  so. th e  n am es o f  th e  S tates 
c o v e r e d  fo r  e x te n d in g  p o w e r  supply  
to  v illa g e s : and

( c )  th e  deta ils  re g a rd in g  the e s ta b ­
lish m e n t o f  tra in in g  cen tres  o f  l in e ­
m en . S tate-w ise^  as w e ll  as the 
a m o u n t o f  loan  so  fa r  a llo ca te d , S ta te -  
w ise ?

T H E  M IN IS T E R  O F  E N E R G Y  
(S H R I  P . R A M A C H A N D R A N ): (a I
Y es , S ir. T h e  C o rp o ra tio n  has in tr o ­
d u ce d  a s ch cm e  to  p r o v id e  fin a n cia l 
assista n ce  fo r  settin g  u p  o f  L in e m e n  
T ra in in g  C en tres  in  States.

(b) All 22 States are eligible for 
financial assistance for rural electri­
fication schemes being sanctioned by 
the Rural Electrification Corporation. 
The Corporation has so far sanctioned 
1,567 rural electrification schemes of 
the following 21 States: —

1. Andhra Pradesh
2. Assam
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S. Bihar
4. Gujarat
5. Haryana
6. Himachal Pradesh
7. Jammu and Kashmir
8. Karnataka
9. Kerala

10. Madhya Pradesh
11. Maharashtra
12. Manipur
13. Meghalaya
14. Nagaland
15. Orissa

16. Punjab
17. Rajasthan
18. Tamil Nadu
19. Tripura
20. Uttar Pradesh
21. West Bengal

All 22 States are eligible for finan­
cial assistance from the Corporation 
for setting up of Linemen Training 
Centres.

(c) The Corporation has sanctioned 
the following financial assistance for 
establishment for training centres for 
linemen;—

Grant Loan
“SI- No. Training Crntrc (State (.Rs. in lakhs

1 . Barapini ;.\lrghalaya • 5'79 r

2. Jorhat . ŝsarn 5' 1 1 ij

3- Ranchi Bihar «•?! 4-(S-I

4- Ludhiana Punjab 5 ' 1̂ 9
«

5- .\rnriMar 5 ■

6. Karnal Har.ana 6-534

7- T n n u .u r  I'a.n:! SaJu 5 • <) < '

8. Tirunrivjl: Ta-nl N’ aJu 5-95'

will

T ot\l 12-21 34‘ 504

•s-Tv; Praiesh, \ . i n M ' ; u l a y a ,  .\liiipur, .Miz.iram, Nagaland, Tripura

The training centre at Barapani (Meghalaya) has already .Parted functioning

ladnstiial Loos in Karnataka doe to 
Power Cut

1474. SHRI D. B CHANDRE GOW ­
DA: Will the Minister of INDUSTRY 
be pleased to state:

(a) whether there has been indus­
trial lo«8 due to the power cut in the 
State of Karnataka;

(b ) if so, the amount of loss during 
the last two years; and

(c) the steps taken by the Central 
Government to help the State?

THE MINISTER OF INDUSTRY 
(SHRI BRIJ LAL VERM A); (a) and
(b ). The Karnataka State has been 
facing power shortage and p>ower cuts 
had to be imposed on various indus­
tries. It has affected production in 
certain industries. However, it Is 
difficulty to assess precisely the loss 
due to power shortage alone beacuse 
a number o f other factors e.g., non­




